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1964. SHRI MADHA VRAO SCIN-
DIA: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether it is a fact that vast 
8reas in Madhya Pradesh had been hit 
by severe drought and famine condi-
tions during 1980-81; 

dum received from the Govermnel1t of 
Madbya Pradesh, all the 45 distrieta 
affeeting 90.08 lakh ha. of cropped area 
and a population of 267.00 lakhs had 
been affected by drought during 198G-
81. Besides a cattle popuation of 
278.00 lakhs had also been affected. 

(b) If so, the details of the areas 80 
hit; and 

(c) the details of Central assistance 
liven for helping the drought bit pe0-
ple? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAM INA THAN) : (a) and (b). 
Yes, Sir. According to the memoran-

(e) On the basis of the report of the 
Central Team, which visited Madhya 
Pradesh from 14th to 18th r~l  1980. 
for an on-the·spot assessment of the 
situation created by drought and esti-
mation of requirement of funds and 
the recotnmenda tions of the High 
Level Committee on Relief thereon, the 
Government of India approved a ceil-
ing of expenditure .of Rs. 47.90 crore& 
for the purpose of Central assistance 
on account of the following items: 

A. NfJII-PI_: 

I. Grat ito ~ relief to old, infirm, children and expectantfnursing 
mothers etc. belonging to economically weaker sections in the 
dro ~ht affected areas who cannot be employed on any Plan 
EmplOyment Generation Works • • . • • 

2. Drinking water supply arrangemet1.ts (including transporta-
tion of water throulJh tankers, repair and replacement of 
pump sets) in the areas faciDg acute scarcity of drinking 
water . 

3. Fodder at'r8.1lFments for tht" cattle/Animal belonging to the 
economically weaker sections of the population in the Draught 
affected areas 

4. Public H,alth ""/.Is""" ill thI drought qjJlClld iJ1'IIJS : 
(i) Treatmt"Xlt of ailments (prOV'iding medicines, etc.) 

(ii) Treatment of deficiencies by providing improved diet, 
vitamins, iron and rolic acid tablets etc. • • • 

(iii) Vaccination of the drought affected population against 
cholera, typhoid and other communicable diaeaaea . 

(iv) Disinfection of drinking water sources 

(v) Anti-fly ap.d other preventive measures 

(vi) Health eoducation of the Public in use of chlorine tablets, 
disinfection of water in the domestic r~ta l s  general 
tanitation and hygiene etc. 

TOTAL :  A (Non-Plan) 

(Ra. in lakhs) 

3°'00 

10'00 

10'00 

1'00 

426'00 



CRAITaA.. 1908 (Sid",) Wrlcee. ~ 

I. Acceleration of works in. order to provide additional gainful 
employment on th~ on going plan lChemes/schf"mes fitting 
within the Plan priorities and eligible fot' inclusion in the Plan, 
in tl&e following sectors in the an!'as severely affected by 
dl"Ollght: 

(RI. in laIda) 

(a) Irrigation scheme) technically as wll as administratively 
cleared by competent authority : 

(i) Minor Irrigation -Works 600'00 

(ii) Major and Medium Projectl 400' 00 

(b) To prOVide cr03S drainage facilities on. R.oads, culvertJ 
and consolidation of earth work already done on the 
e1tiRting roact., COD.1truction of new Kachha road (Lowest 
priority) • • • • • • • • 600'00 

(c) Afforestation program.rne like development of nurseries/ 
pa.'ture, soil cOnRervation etc.. • • • • ~ oo 

(d) Village works under local development programme to 
cover only the cash part of wages and the cost of ~ 
but 11Cclut/i"1 CDst of 'fJuipment 1200.00 

Sub-Total : I 

2. Drinking water arrangeme Dts in the severely drought affected 
areas: 

(i) Drilling of tubewel1s 
(ii) Hand pumps , . • 
(iii) Tractor tanker. .  .  . , 
(iv) Augmentation of piped water supply 
(v) Digging of open welJs . • , 

i~  
50'00 
75'00 864'00 

(vi) Augmentation of urabn water supply 
scheme, . , . • . 

25'00 

60'00 

3, Agriculture production progra'/TlTTl6: 

(i) Sllh'lidy ?n m;nor itTigation works, completion of soil 1 
conserva.tlon works in the drought affected areas. I 

(ii) si~y on supply of seed. and fertilizers to sm.all and l 
margInal farmers only @ 25% and 33-r/3@ of the cost 
respectively. • • • • • •• 450'00 

... ) S . I 
(llt UbSldy to small & marginal farmers only, for seeds tOJ' 

the extC"nt of the diH'crence between the cost of certified 
seed, ant! the market price of the grains (ordinary seed) ---
TOTAL: B (Plan) 4364'00 

GRAND TOTAL 4790' 00 

!UG 

Besides, a short-term loan of l\S. 19.00 
crores had been sanctioned to the state 
Government for purchase and distribu· 
1ion of agricultural inputs durine 1980 .. 
81. 

Under the normal and special Food 
for Work programme. the state Gov-
ernment had been allocated 1.99 lakh 
'MT foodgrains in addition to the carry .. 

forward balance ot 0.59 lakh MT food-
grains from 1979-80. During the year 
1980-81. the State Government had 
been allocated 29.500 MT foodgraiDS 
and cash assistance of Rs. 5.22 crores 
for material support and Rs. 1.671 ern-
res towards wage support under tbe 

National Rural Employment Program-
me. 



lUI APRIL 20. 19.1 

'.rile GovernmeJ}t of Ind:a allotted 20 
rits to the Government of Madhya 
Pradesb. 

The Prime-Minister alao sanctioned 
B8. 16.00 lakbs from the Prime-Minis-
ter's Relief Fund to Madbya Pradesh 
during 1080-81 on account of drought. 

l ~ Cash and other Material allottecl 
to stateat under NaUcmal Rural Em-

ployment Programme 

7965. SHRI VllUlHI CHANDER 
JAIN: Will the Minister of RURAL 
ltECONSTRUCTION be pleased to 
state: 
(a) the quantity of rice, the amount 

for payment of wages in cash and 
funds for other material sanctioned bY 
the Central Government to various 
states under the National Rural Em-
ployment Scheme with a view to mobi-
lise add!tional employment opportuni-

ties and create permanent eommUbltT 
wealtb in rural areas in the States; and 

(b) whether Stat'e-W:. figures in-
this relard will be laid on the Table 
of the House? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHaI 
BALESHWAR RAM): (a) and (b). 
statem.ent I Indica tine the quantities 
of foodgrains released to the States!. 
UTs under Food for Work/National 
Rural Empoyment Programme during 
the year 1980-81 includinl the unutiUs--
ed balance quantity carried over from 
the year 1979-80 is enclosed. State-
ment II indicating the cash funds re-
leased both for material component 
and payment of part wages in cash to 
the states/UTs under the programme 
during 1980-81 is also appended here-
with. 

Statem.eat I 

Th, J(Jodgrain "I'ased to tire StlJtes/U"ic.n T mitr;1its rmtltr Puo J(if \Vorlcl}/otiollol Rurol Emplo'Vment Pro-
Iromme duri"g 1980.81 --

S.No. Statt"JU.Ts. 

I, Andhra Pradesh 

st. Assam 

3· Bihar 

4· Gujarat 

5· Haryataa 

6. Himachal Pradesh 

,. Jammu &: Kashmjr 
8, Kunataka 

9 Kuala 

10, Madhya Pradesh 

II. Maharashtra 

It. l4anlpur . 

Foograi ns released 
including carryover 
balance (MTs) from 
Jast yt-ar 

1,65,880 00 

127465'00 

2748,769' 32 

26,6g5-80 

!l6,oS.·52 

2J,347'09 

25,111 '16 

58,325'00 

44,90"50 

2,8;,958'00 

~ ooo oo 

S,SOO'oo 




